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L. A. Bill No. 28 of 2021

L

A BILL FURTHER TO AMEND THE JAWAHARLAL NEHRU
TECHNOLOGICAL UNIVERSITIES ACT, 2008.

Be it enacted by the Legislature of the State of Andhra Pradesh in the Seventy
second year of the Republic of India as follows: -

1. (1) This Act may be called the Jawaharlal Nehru Technological Universities
(Amendment) Act, 2021,

(2) It shall come into force on such date as the State Government may, by notification, -

appoint,

2. In the Jawaharlal Nehru Technological Universities Act, 2008 (hereinafter
referred to as the Principal Act), section 46 along with the proviso thereunder shall be
re-numbered as sub-section (1) of that section and after that sub-section as so
renumbered, the following sub-section shall be added, namely:-

“(2) The divisible funds of Jawaharlal Nehru Technological University,
Kakinada shall be divided proportionately with Jawaharlal Nehru
Technological University-Gurajada, Vizianagaram (JNTU-GV) as per
agreement arrived at among the two Universities.”
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Amendment of
Scfaedule-I1.

3. Inthe Schedule-II to the Principal Act, in the table, -

) In column (1), serial Nos.1, 2 and 3 shall be renumbered as serial Nos. 2, ‘
3 and 4 respectively;

(ii) In column (3) against serial No.2 as so renumbered, items 1, 2 and 3

- shall be omittc_:d and items 4, 5, 6, 7 and 8 shall be renumbered as items 1, 2, 3, 4

and 5 respectively;

(iii) Before the serial No.2 as so renumbered, the following entries shall be
added in columns (1), (2), (3) and (4) respectively, namely

1. Jawaharlal Nehru | Area comprising - | Vizianagaram
Technological this District of : ;
University-

Gurajada, 1. Srikakulam
Vizianagaram 2. Vizianagaram
: 3. Visakhapatnam
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STATEMENT OF OBJECTS AND REASONS

Government of Andhra Pradesh is making strides in the education sector -
and committed towards improving accessibility and quality as envisioned.in
the National Education Policy. The National Education Policy 2020 recommends
establishing one large multidisciplinary Higher Education Institution in or near
every district of the state by 2030. In order to achieve this, each district of the
state should have at least one State University. However, in Vizianagaram district
there is no State University. Thus, the government , proposes to establish
Jawaharlal Nehru Technological University- Gurajada in Viiianagaram (JNTU-
GV).

The proposed amendment will establish INTU-Gurajada, Vizianagaram,
which will become the only State Technological University in the northern
Andhra Pradesh. The students from Visakhapatnam, Vizianagaram and
Srikakulam. districts will be significantly benefited by the proposed University.

At present 238 colleges are affiliated to JNTU-Kakinada (JNTU-K)
and it is spread over eight districts in the State of Andhra Pradesh. The proposed
University will cover three districts out of the eight districts under INTU-K;
Visakhapatnam, Vizianagaram and Srikakulam. The affiliated Colleges located
around Bobbili and Srikakulam are far away from JNTU-K. Vizianagaram is
located in the centre for the above mentioned three districts. Thus, the proposed
University can monitor the affiliated Colleges in the three districts and

consequently governance can be improved.

Furthermore, the academic year 2021-22 has already begun from the
“month of October 2021, thus it is imperative to establish the University without
any further delay so as to make University functional with effect from the
acadcnﬁic year 2021-22. :

In order to achieve the aforesaid objects, the Government have decided
to make suitable amendments to the Jawaharlal Nehru Technological Universities
Act, 2008.

This Bill seeks to give effect to the above decisions.

. Dr. AUDIMULAPU SURESH,
MINISTER FOR EDUCATION.
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FINANCIAL MEMORANDUM

The proposal pertains brining out an Amendment to Jawaharlal Nehru
Technological Universities (Améndment) Act, 2008.

The Government shall provide the required funds to Jawaharlal Nehru
Technological University- Gurajada, Vizianagaram (JNTU-GV).

Dr. AUDIMULAPU SURESH,
MINISTER FOR EDUCATION.
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MEMORANDUM UNDER RULE 95 OF THE RULES OF PROCEDURE
AND CONDUCT OF BUSINESS IN THE ANDHRA PRADESH
LEGISLATIVE ASSEMBLY : :

The Jawaharlal Nehru Technological Universities (Amendment) Bill,
2021, after it is passed by the Legislature of the State may be submitted to the
Governor for his assent under article 200 of the Constitution of India.

Dr. AUDIMULAPU SURESH,
MINISTER FOR EDUCATION.

P. BALAKRISHNAMACHARYULU,
Secretary to State Legislature.
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